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stafting and suggest measures for
containing expenditure on staff
within reasonable limits;

(d) Review the existing arrange-
ments for planning execution, moni-
toring and evaluation of major pro-
jecls and programmes and make
suitable recommendations so  that
without detracting from account-
ability, the de-~ision making piucess
is expedited, cost escalations and
delhys are avoided and oplimum
henrfit is derived from the expendi-
ture incurred.

(e) Review present arrangements
for sanctioning ung conirolilng ex-
penditure and suggest how thesc
arrangements can be improved to
make linancial contrel more effec-
tive and at the same time imple-
mentution of projeets speedier; and

(f) Consider any other relevant
matter and muke -uitable recom-
mendations,

The Commission will be headed by
shri 8. N, Mishra, Member, Lok
Sabha. The names of other members
of the Commis-ion will be announced
shortly afler their consent has been
obtained,

The Commission will be requesied
to make its reports in parts so that
action can be taken as and when cach
part of the report is received. and 10
submit its final report within a year.

The Governmeni hopes that ., a
result of comprehensive study by the
Expendilure Commission. it would be
possible to effect substdntial eco-
nomies in Government expenditure.

14.30 hrs.

MATTERS UNDER RULE 377

(i) ProrECTION OF FORESTS TO CENTRAL
Froobs.
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(ii) REPORTED SHORTAGE OF GUNNY BAGS
CAUSING DIFFICULTY TO FARMERS
ANp TRADERSS

st wavet  (fwart) 0 #8377
frar & wilm a7 w8 WA g fF
I &Y v ® oo fEra T smarfen &
T i foer ) o A 9 T AT
foedt & oY A oy fweft & 1 FvmTm
AT ST T afcl o 7@ s et §0
wa: e § Sfat # qcard aefy owfed, w9
& gmEl W oW @ &) AT 1 9
qer & fr widw wfefwfram & 0

(iii) REPORTED DECISION OF THE GOV~
ERNMENT TO S@IFT THE DBOEINGS
OVERHAULING SITE FROM DUM DUM
TO0 HYDERABAD,

SHRI CHITTA BASU (Barasat):
With your permission, I would like to
raise the following matter under Rule
311,

The Project under the auspices of
the Indian Airlines to overhaul the
Boeings was to be set up at Dum Dum
Airport areas, For this purpose, the
Indian Airlines took a lease of 16
acres of lang from the International
Airport Authorities, The estimates
cost of the Project is Rs, 20 crores.
The Project shall initially provide em-
ployment to about 400 persons. The
project shall be, it js understood fur-
ther expanded ang may employ more
than 4000 persons after four years.

The Managing Director and Chair-
man of the Indian Airlines communi-
cated to the Secretary of Indian Air
Crafts Technicians Association, Mr.
Gupta, in December last the decision

MAY 10, 1979

Rule 377 236

of the Indian Airlines to set up the
Project at Dum Dum Airport rea.

At present, Indian Airlines have a
Fokker Friendship Engineering Base
at Dum Dum. Fokker Friendship
planes are gradually being phased out.
The skill and talent of the engireers
of thig Institution have earned inter-
national repute ang recognition,

Boeings arc now being overhauled
at Bombay in our country o+ in
France, West Germany, Newzcaland
and Canada outside. The Indian Air-
lines have decided to develop ndi-
genous capacity to underiake tne re-
pairings and overhauling works of the
Boving Engines of our country,

From gall points of view, Dum Dum
was considered to he the best location
site for such a new project equipped
with most modern ang sophisticated
equipments.

The Government of West Bengal
undertook the responsibility of pro-
viding all infra-structural facilities
including the supply of power desbite
the continuing erisis in power pro-
duction in the State,

But it js reported, that the Govern~-
ment of India have recently dccided
1o shift the location site from Dum
Dum to Hyderabad.

Dum Dum being the international
Airport, foreign countries might have
chosen, the Dum Dum workshop to
get their Boeings overhauled and re-
paired.

The reported decision of the Gov-
ernment to change the location site,
is really unfortunate and 1 woula re-
quest the Government not to revise
the earlier decision taken bv the
Indian Airlines in regard to the loca-
tion of the proposed 20 crore-project
in the interest of Indian Airliues in
general and of West Benga] in parti-
cular,



